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taken \q) for sanctiotrlng the applica. 
tlons fOr financial assistance for new 
sugar projects after the am,ouncement 
{Jf the revised scheme of incentives to 
sugar units in Octiber. 1980. Indus-
trial Finance Corporation of India 
(I.F.C.I.) have informed that SO far 
they have s31llctioned an amount of 
Rs. 749 Jakhs as financial assistance 
to new sugar factories in Andhr3 
Pradesh. No application far financial 
assistanCe in respect of 3iny new sugar 
project in Andhra Pradesh is pending 
with the Industrial Finance Corpora-
tion of India. The National Coopera-
tive Development Corporation 
(N.C.D.C,) also provides loan assis-
tance to the State Governments to 
supplement their resources towards 
share capital contribution for the 
establishment of new sugar factories 
in the Cooperative Sector; under the 
Centrally Sponsored Scheme. An 
amount of about Rs. 416 lakhs has 
been sanctioned by National Coopera-
tive Development Corporatio~'1 to new 
Cooperative sugar factories under the 
Scheme. Application for financial as-
sistance in respect of new sugar units 
from any State as and when received 
will be considered fOr financial assis-
tance by the All-India Financial 
Institutions and the National Coopera-
tive Development Corporation de-
pending upon the merits of each case 
including the position regarding 
collection of share capital. 
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Persons Working in I.M.F.L. Divi.ion 
of Civil Supplies COrpOration, DeIhl 

4722. SHRI BALKRISHNA 
WASNIK: Will the Minister of CIVIL 
SUPPLIES be pleased to state: 

(a) the total number of person5 
working in the I.M.F.L. Division of 
the Delhi Civil Suplies Corporation, 
designation-wise and the pay scales of 
each category; a!nd 

(b) what other benefits are being 
given to their eIl'!.ployees in the above 
categories by the above Corporation? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF CIVIL SUPPLIES 
(SHRI BRAJ'A MOHAN MOHANTY): 
(,,) The total number of persons 




